1847  Written Answers [ 18 NOV. 1966 ] to Questions 1848

(b) The matter has been referred | through the Employment Exchange
to the State Government for investi- ' Offices of the Government of India;

gation.] i and
PERSONS EMPLOYED THROUGH EMPLoy- |  (P) how many of them are gradua-
MENT EXCHANCES tes, matriculates and non-matricula-

tes?

327. SHRI MAHAMMED HANEEF:

Will the Minister of LABOUR. EM- THE DEPUTY MINISTER IN THE
PLOYMENT AND REHABILITATION | MINISTRY OF LABOUR, EMPLOY-
be pleased to state: MENT AND REHABILITATION

(SHR1 SHAH NAWAZ KHAN): (a)

(a) 'the total number of persons who | and (b) Information for the period
have secured employment during the | July, 1963 to June, 1966 is given be-
last three years ending in May, 1966, | low:—

No. of Persons placed in employment

Period Below Matric Matriculates  Graduates Total
(including (including (including
illiterates.) Higher postgraduates.)
Secondary

passed and
Intermediates.)

I 2 3 4 5
July, 1963 to June, 1964 3,65,186 1,52,470 23,090 5,40,746
July, 1964 to June, 1965 | 3,70,066 1,67,146 23,728 5,60,940
July, 1965 to June, 1966 3,73,988 1,48,496 25,695 5:48,179
ToTaL 11,090,240 4,68,112 72,513 16,49,865

COLLAPSE OF SCHOOL BUILDING AT ;| BHAKT DARSHAN): (a) to (d)
EANGADIYOOR (KERALA) ' According to information supplied by

the Government of Kerala soon after
328. SHRI B. N. MANDAL: Will | the incident, the School building col-
the Minister of EDUCATION be | lapsed due to a whirlwind, resulting
pleased to state: in the death of eleven children and
injuries to four teachers and seventy-
(a) the details of the incident of | four pupils, Financial assistance had
the collapse of a Primary School buil- | pheen disbursed to eleven families and
ding at Eangadiyoor (Kerala) on the | gther relief measures were being

30th September, 1966; taken,
(b) the number of persons (i) kil-
led and (ii) injured in the incident; FINANCIAL ASSISTANCE TO LITERARY,
(c) what relief was provided to the HISTORICAL AND RESEARCH ORGANI-
SATIONS

families of the killed and injured per-

sons; and . 329. SHRI MAHAMMED HANEEF:
(d) what defects in the building or | wi)) the Minister of EDUCATION be

its roof were instrumental for the col- | jleased to state:

lapse of the building?

THE DEPUTY MINISTER IN THE | (a) the names of the literary, his-




